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TH GAUH IHI H COU RT AT UWAHATI

[HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESHI

NO.Hc.vrr-42l 1996(Pt.)/88 /A

Shri Saptarshi Garg,

loint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Sanjay Hazarika,

District and Sessions Judge,

Hailakandi.

+t^
January,2022

Sir,

With reference to the above, I am directed to inform you that your

prayer for station leave permission from the evening ol 07 'OL'2O22 till the

morning of 10.O1.2022, has been granted'

Yours faithfullY,

sLl-

IT.REGTSTRAR (VIGTIANCE)

Memo NO.HC.VIT-42tg6(Pt.)l lsJA, dated, 0 ft - o t - 1o z u

Copy to :

e Project Manager, Gauhati High Court

Dated Guwahati the t
Station leave Permission.

Your letter No. JHD-I/2022l l0 I 43, dtd. 05.01'2022'
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JT.REGISTRAR (VIGILANCE)
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